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\ BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH,NEW DELHI
ORIGINAL APPLICATION NO. 293/2023

IN THE MATTERS OF:

YOGESH MAINI & ANR, veeens APPLICANTS
VERSUS
STATE OF PUNJAB & OTHERS vreere RESPONDENTS

ADDITIONAL REPLY BY RESPON DENT NO.2 MUNICIPAL
CORPORATION, LUDITIANA IN COMPLIANCE WITH THE
ORDER_DATED 23.10.2024 ISSUED _BY THE HON'BLE
NATIONAL GREEN TRIBUNAL,

ITIS MOST RESPECTFULLY SHOWLETH: -

1. The undersigned is working as Additional Commissioner, Municipal Corporation,
Ludhiana and is thus filing the reply on behalf of respondent no. 2.

2. That this Hon’ble Tribunal vide order dated 23.10.2024 had directed :-
2.%Learned counsel, appearing for Municipal Corporation states that
wherever information have been received, corrective measures are being
taken and places which have been pointed out by applicant shall also be
dealt with and effective steps will be taken within 10 days.”

obl/} 3. //hatitis submitied that in compliance with the order passed by Hon’ble National Green
&

' Tribunal, a notice bearing no.744/AC/P/D dated 29/10/2024 was issued by Deponent to

remove interlocking tiles fixed around | meter radius (Prohibited area) of tree and replace

D(? carlier interlocked tiles with perforated tiles with immediate effect. Copy of the same is
attached herewith as Annexure 1.

4. Thatitis submitted that in compliance with the order passed by Honble National Green

Fribunal dated 23.10.2024. as reported by Superintending Engineer B & R interlocking tiles

fixed around Prohibited areas i.e. within 1 m radius around the tree have been duly removed

by Municipal Corporation Ludhiana. Prominent arcas as highlighted in the OA where

interfocked tiles have been removed in prohibited arca are Subhash Markel. Basant Road

Partap Nagar, Sarabha Nagar, Block C & D of Model Town Extention, Bhai Randhir Singh

Nagar Block A and D, Defence Coloney, Kartar Singh Sarabha Market, Industrial Arca —
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B. Pritam Nagar, Gill Road Shimla Puri ete. Photographs ol same are annexed herewith as

Annexure 2 and 3.

S That itis further submitted that respondent no. 2 has taken necessary steps to replace the

impermeable tiles with Perforated tiles. It is submitted that respondent no. 2 has issued

instructions to ficlds officers mandating the installation of perforated tiles on side berms.

As reported by Superintending Engineer B & R. It is also submitted that work has already

been started for removing the interlocking tiles to be later replaced with Perforated tiles in

difterent arcas of the city as mentioned in OA. Photographs of the same are attached

herewith as Annexure- 4. It is pertinent to mention that as carlier stated The Municipal

Corporation Ludhiana has already approved estimate amounting to Rs.49.70 Lacs for lay ing

perforated tiles in Distt. Ludhiana w hich was already annexed in the prior affidavit filled

on dt 17.09.2024.The Respondent no.2 Municipal Corporation Ludhiana assures this

Hon’ble Tribunal that the complete replacement of perforated tiles in the areas mentioned

in OA shall be completed within one month and guidelines issued in OA lo. 293/2023

shall also be strictly incorporated into all future development works and agreement.

6. That it is submitted that Municipal Corporation, Ludhiana, has always been very diligent

in taking steps towards creation of Green Belts for benefiting the residents of the city by

providing better environment conditions.

LOUBL/ gy i1 , ; L
CE7. Thatitis respectively submits that the Municipal C

V7

orporation, Ludhiana has always been

X/ R W,
¢ \ \prdrcuvc in implementng environmentally conscious measures, particularly creation of
b o -{-\”\\'.‘-“\}‘ ! |
N\ \\_”',"..,\ i /green belts across the city. These initiatives are aimed at enhancing the sustainable
R ™ / %/
.“"— )I'.':T‘ . e n .
' ;‘_"I N\ énvironment conditions for the residents and ensure compliance with the environmental
(A7 .
regulations as directed by this [Hon'ble Tribunal. Therefore, in light of above submissions,
it is submitted that Impending OA may kindly be filed.
'-7 g Lertified that the affidavit SPAIGPA has
B W been read over & explained lo the deponent
undas

R exgcutanl who seemed directly to
¥ERIFEENON siand the same al the making there d

Verified at Ludhiana of the 8th day of November 2024 that the contents of the above affidavit
are true upon the information derived from the Official record and correct to my best of
knowledge, No Part of it is false and nothing material has been concealed there from.

Attested as identifled
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Block-G 184 Shaheed Bhagar Singh Nagar.

Block-G 227 Shaheed Bhagar Singh Nagar. ~,

Block-G 741 Shaheed Bhagar Singh Nagar.

Block-G 766 Shaheed Bhagar Singh Nagar.

Industrial Area-B MSW

Basant Road Industrial Area-B 78:R

Subash Market Industrial Arga-B

36972 Basant Road Partap Nagar Industrial Area-B

g-Basant Road Near Gurdwara Bhagwantl, Partap Nagar Industrial Area-B

6581, Basant Road, Partap Nagar Industrial Area-B

VYJS-MV7, Industrial Area-B

C-2/8, Partap Nagar IndlArea-B

4258 Gill Road Shimlapuri, Ludhiana

S-103 Partap Nagar, Indl. Area-B Zone-C Building of MCL.

4.8 Kartar Singh Sarabha Market Indl. Area-B

110/63 Kot Mangal Singh Nagar, Ranjit Nagar, Ludhiana.

4GM Road, C Block, D Block Model Town Extn., Model Town
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Subhash market , Industrial Area — B Ludhiana

SEI AEN Sub-Divisional Officer (va. ., >#*
Municipal Cocporation
Ludhiana.

___35-'.,.»{ =
Junior E gincérﬁﬁ.iq

Municipal Corporation,
LUDHIANA.



369/2 Basant Road Partap Nagar, Industrial Area B, Ludhiana
¥\ 3
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6591 Basant Road Partap Nagar, Industrial Area-B, Ludhiana

e senson
Sub-Divisional Offiger.

Municipal Corporation
Ludhiana.
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7 Junior Enginfer g‘:
Municipal Corporat
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:G;'I_I_Road C Block, D Block Medel Town Extension, Model Town (ITI College) Gill Road,
udhiana.

4258 Gill Road, Shimlapuri, Ludhiana

Fon v wl o

, . m.; oUD-Divisional O FFo,  Junior EnginceF (88K

Supeﬂnt?n'dmlchng:I}?:ﬁ; I(.'E!& / ). n > Wﬂfﬂpal}m ‘EL?M Municipal Cm_pomﬂnnj

unicipal Gorp LUDHIAN 9
LUDHIANA, Ludhizna, A.
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4-B Karlar Singh Sarabha Market, Industrial Area-B, Ludhiana,
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Su;perlﬁiéandirjg'Englficm (B&R) Sub-Divistonal Oficer (8&
Munlcipal Carporation, Municipal Cotporation
LUDHIANA. Ludhiana.

4—:&4
Junior Engincer (B&R
Municipal Corporation

LUDHIANA.
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C-2/8, Partap Magar, Indl.Area-B

i

S-103, Partap Nagar, Indl Area-B

poration,
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Junior Enginé:%&n
LUDHIANA.

Municipal Cor
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Ludhiana.
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Superintending Epgineer (B&R)
Municipal Corporation,
LUDHIANA.




8-Basant Road, Near Gurudwara Bhagwanti Sahib, Partap Nagar Industrial Area B,

Ludhiana.
W — -
‘ /}{EM 3‘7['” Juni.o_r E‘.‘nginr.b-\;ﬁf
' ' Municipal Corpurnliuu,
Superintending En neer (B&R) Sub-Divisional Oﬁ”mﬁféﬁw LUDHIANA,
Municipal Corporatlion, Municipaf Comoration

LUDHIANA. Ludhiana,
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Annexure 3
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17-D Block D Bhal Randhir Singh Nagar Ludhiana Punjab 141001, India

207-C Block A Bhal Randhir Singh Nagar Ludhiana Punjab 141001, India
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18 | Block, Sarabha Nagar Ludhlana Punjab 141001, India
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tMunicipal Corporation
Ludhlana.
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129 Defecnce Colony Bhal Randhir Singh Nagar Ludhlana Punjab 141012, Indla
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VRVF +26 M, Sarabha Nagar Main Market, Sarabha Nagar Ludhiana Pun]ab 141001, India

Ludhiana.
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13-C, Sarabha Nagar Maln Market, Sarabha Nagar, Ludhlana Pun]ab 141001, Indla
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M},a} 1_. #bﬁ Junior Engineer (B&R
Municipal Corpqratian

v Ludhiana, -
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1
r Maln Market Ludhlana, A Block, Sarabha Nagar, Ludhiana, Punjab 14100

2.C 5.C.F, Sarabha Naga
India
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Holy Cross Church, E Block, sarabha Nagar, Ludhiana, Punjab 141001, India ? \ ;,
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